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CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH
Allahabad This the S5 day of NNewmberjggg,

Hon'ble Mr., S, Dayal, Member=A

Origienl Application no. 1267 of 1994,

| Late '
Phool Chandra, S/o/shri s.M. lal, R/o Vvillage Gahmalwapar,
P.0. Manawari, Distt. Allshabad.

«oe+ Applicant

C/R shri I.M. Kudhwaha

Ve rsus

1. Union of India, through Defence Secretary, New Delhi.
2, Air-Chief M, rshal, Air Force-Head Quarter, New Delhi.

35 Air Commanding Officer, 24=E=D, Air Force, iManauri,
Allahabad.

«s.+ Hespondents,

C/R Shri ---

ORDER
Hon'ble Mr., S. Dayal, ¥lember-A

This 4s an application under section 19 of
the Administrafive Tribunal Act, 1985, for compassionate
appointment. The cause of action arose in this case on
03.,08.85. The annexures in this case show that the
first writtien request for compassionate appointment
was made by the egpplicant on ®©.08.85 and followed
it up by another written request dated 27.12.85.- The
Ol.Caltlivil Administratiye. ALr Force ststion Manauri
asked: the applicant to send some wanting idnformation
to the Headquarter of Maintenance Command by their letter

dt., 21.03.,86 which was sent by the applicant by his

letter dt, 21,03.86, He followed it, up by two more
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K. There shall be no order as to costs.

/1 2 1/ pf«g

letters in 1986 and one letter 1987. The applicant's
case is that these letters have not been considered

o & 11 tOdaY-

2 The OA hes been filed on 18,08.94 with an
application for condonation of delay., But the application
explains delay from 07.,08,94 on-wards. It is not
known why the epplicant kept silent from 1987 to 1994
a period of seven yeaers. The application has become
barred by limitation and has tc be dismisszed for thet

reason in limine.

Re 'Besides compassionate appointment is given
to render assistance to family left &gindigent
circumstances immediately after the d eath of the bread-
winner. A family which has‘%;ﬁed over s period of nine
ye,rs)of which last seven years :weres;;nt without any
effort to obtain compassionate employment}does not
display indigence.
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(S. Dayal)
Member=A
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